
ITEM NO.39               COURT NO.4               SECTION II

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

SPECIAL LEAVE PETITION (CRIMINAL) Diary No(s). 21141/2019

(Arising out of impugned final judgment and order dated  19-12-2016
in CRLA No. 700/2013 passed by the High Court of Judicature at 
Allahabad)

THE STATE OF UTTAR PRADESH                         Petitioner(s)

                                VERSUS

RAM KUMAR ALIAS RAJ KUMAR & ORS.                   Respondent(s)

(FOR ADMISSION and I.R. and IA No.90283/2019-CONDONATION OF DELAY 
IN FILING and IA No.90282/2019-EXEMPTION FROM FILING O.T.)
 

Date : 04-07-2019 This petition was called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE ARUN MISHRA
         HON'BLE MR. JUSTICE ANIRUDDHA BOSE

For Petitioner(s) Mr. Harish Pandey, AOR
                 
For Respondent(s)
                    
          UPON hearing the counsel the Court made the following
                             O R D E R

Delay condoned.

Issue notice.

(NARENDRA PRASAD)                       (JAGDISH CHANDER)
  COURT MASTER                                COURT MASTER  


		2019-07-04T16:50:36+0530
	NARENDRA PRASAD




